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settle ex-servicemen in NEFA, no ex-
servicemen has yet actually been settled
there so far.”

12.42 hra,
BUSINESS ADVISORY REPORT
Twenty-Fifth Report

THE MINISTER OF PARLIAMEN-
TARY AFFRIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :
Sir, 1 beg to move :

““That this House do agree with the
Twenty-fifth Report of the Business
Advisory Commitiee presented to the
House on the 28th November, 1968."

MR. SPEAKER : The question is :

“That this House do agree with the
Twenty-fifth Report of the Business
Advisory Commiltee presented to the
201h November, 1968.”

The morion was adopred.

12.424 brs.

STATE AGRICULTURAL CREDIT
CORPORATIONS BILL—Contd,

MR. SPEAKER : House will now
resume further discusslon on the State
Agricultural Credit Corporations Bill. Shri
Randbir Singh may continue his speech.
He has already taken 11 minutes,
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12.43 brs.

[Mr. Deputy-Speaker in the Chalr]
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